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IN THE CENTRAL ADMINISTRATIVE TRtBUNAL HYDERABAD BENCH AT 1-IYDERABAD 

O.A.NC. 481/94. 

Date of Orders 22-4-94. 
Between * 

Srnt. B.Rajeswari. 

00 	 Applicant. 

and 

The Thrector, 
Indian Institute of Chemical Technology, 
Council of Scientific and Iridustri&. Research, 
pal Road, Hyderabad-7. 

Counsel for the Applicant: Mr. N.Ranunohan Rao 

Counsel for the Respondent: Mr.Chenna Basappa resai, SC for CSIR 

CO RAN: 
THE HONBLE MR.JtJSTICE V.NEELADRI RAG : VICE CHAIRMAN 

AND 
asaa 	 osa. nn.n.tA 	(&)fll S NENBER(ATh'IN) 

The Tribunal made the following Order:- 

Admit. 
Without prejudice to the contention of the applicant 

in this GA, she is free to appear for the re-examination that is 

going to be held for SC candidates in regard to the stores Purchase 

Assistants, Grade v, on 23.4.94. 

Until further orders in this OA the result of the said 

re-examination should not be announced. Post if for final hearing 

below admissions on 15.6.94. For reply in the meanwhile. 

- 	 — 
- 	- 	- - - 	 - Deputy Registrar(J)CC 

To 
The lirector, Indian Institute of Chemical Technology, 
Council of scientific and Industrial Research, 
Uppal Road, Hyderabad-7. 

one copy to I4r.NRammohan Rao, Advocate,CAT.HYd. 

One copy to Mr.Chenna J3asappa Lsai, SC for CSIR. CAT.Hyd. 

one spare copy. 

pvm 
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TYPED BY 	 COHPARED BY 

CHECKED B.Z. 	 APPROVED BY 

IN THE CENTRJL ADMINISTRATIVE TRIBUNAL 
- 	HYDE RAB]\D BENCH AT HYDERADAD 

THE HON' DDE HR.JUSTICE V.N ELADRI IRAQ 
VICE CHAIRMAN 

THE HON'BLE MR.A.kGORTHI a MEMBER(AD) 

THE HON' BLE MR.IcCIWWRASaC1-IAR REDDY 

[ 	
MEr-2ER 

AND 

LJr,MlnT.W MP..PRANGARAJAN z M(ADMN) 

Datedt.2.-L -1994 

ORDEWJ4?±ll1Tr 

in 

O.A.NO. 

T.A.No. 	 (w.p. 	) 

Admitted and Interim Directionp 
Issued. 

'ted f4 j<frfc 

Displosed of with directiotjs 

Disnjissed. 

Disrfissed as wjth'5rwn. 

DisLssed for Lfau1t; 
I 	 fl\ 

RejctecVOrdered. 
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